Title: Need to solve the problem of land erosion on the bank of the Ganga river in West Bengal jointly by the
Central and the State Government.

SHRI MOINUL HASSAN (MURSHIDABAD): Sir, erosion of land and human habitant in both the sides of Ganga and
Padma Rivers in different parts of West Bengal is a perennial problem, especially, in Murshidabad, Maldah and
Nadia. Everybody, including the Ministers of the Government of India, has said it is a national problem. So, it should
be tackled by the Central Government. There was a direction of the hon. High Court of Kolkata to solve the
problem. After hearing the Public Interest Litigation case, the judgement was given that on 215! September, 1999 a
meeting be held between the Government of West Bengal and the Government of India. In compliance with the hon.
High Court's verdict, they have jointly decided that the Government of India would take seven schemes under short-
term measure at an estimated cost of Rs.130 crore through Farakka Barrage Project Authority. There was no
question of availability of fund at the time of compliance. After two years of the incident, the Government of India
has done only the work of Rs.6 crore out of Rs.130 crore. | urge upon the Government to comply with the hon. High
Court's direction as early as possible. &€| (Interruptions)
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